16th Punjab Legislative Assembly
Fifth Session

List of Business

29 November 2023
10:00 AM
1. ESTION

ALLING ATTENTI

(1) Questions entered in the separate list to be asked and answers given.
2. N NOTI

E
M

DR.NACHHATAR PAL, MLA:- to draw the attention of the Chief Minister towards non-

(2)

implementation of reservation policy as per the Constitution for the Scheduled Castes
population for engagement of Law Officers in the office of Advocate General, Punjab.

(No.6)

SHRI VIJAY SINGLA, MLA:- to draw the attention of the Minister for Public Works (B&R)
in District Mansa.

towards bad conditions of roads between Toll Plazas situated at Villages Dhaipi and Ghuman

3. MOTI

(No.21)
N UNDER RULE 16

adjourned sine die.

(1) A MINISTER to move that the Vidhan Sabha (Assembly) at its rising this day shall stand
4.

PAPER TO BE LAID ON THE TABLE



M
A MINISTER to lay on the Table the 18th Annual Report & Accounts of Punjab Agro Food

Grains Corporation Limited for the year 2019-20, as required under Section 394(1) of the
Company Act, 2013.

LEGISLATIVE BUSINE

M
A MINISTER to introduce the Transfer of Property (Punjab Amendment) Bill, 2023.

To move that the Transfer of Property (Punjab Amendment) Bill, 2023, be taken into
consideration at once.

Also to move that the Bill be passed
)
A MINISTER to introduce the Registration (Punjab Amendment) Bill, 2023.

To move that the Registration (Punjab Amendment) Bill, 2023, be taken into consideration at
once.

Also to move that the Bill be passed.
) . .
A MINISTER to introduce the Indian Stamp (Punjab Amendment) Bill,2023.

To move that the Indian Stamp (Punjab Amendment) Bill,2023, be taken into consideration at
once.

Also to move that the Bill be passed.
4)
A MINISTER to introduce the Punjab Canal and Drainage Bill,2023.
To move that the Punjab Canal and Drainage Bill,2023, be taken into consideration at once.

Also to move that the Bill be passed.
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